Regarding communal riot in Varanasi on 17th April, 2000.
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MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions) ™
MR. DEPUTY-SPEAKER: Shri Sanjay Paswan. Nothing will go on record except Shri Paswan.

(Interruptions)*

MR. DEPUTY-SPEAKER: What do you want the Government of India to do? There are some more Members. It is
already 1.40 p.m.

...(Interruptions)

*Not Recorded.

MR. DEPUTY-SPEAKER: Shri Jaiswal, you are a senior Member. Please do not interrupt like this.
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MR. DEPUTY-SPEAKER: | am on my legs. Please sit down. If there is anything objectionable, that will be
expunged.



